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[Shri Dinesh Chandra Goswami]

tion been able to bring any change
in their way of life? Thirdly, the
most imoprtant question is where
this procedure of keeping these peo-
‘ple in isolation, following the’ doct-
rine of Verrier Elwyn is leading us
h‘ .

All these questions are coming up.
This matter has very very serious con-
gequences. That in 1078, six boys
could be killed and eight could be in-
jured, without any rhyme or reason by
a tribe is indeed beyond comprehen-
sion. I would request you to admit
MR. SPEAKER: Then why should 1
allow you now?

- BHRI DINESH CHANDRA GOSWA-
MI. The Minister should make a state-
ment on this, or a discussion on it
should be allowed.

"13.18 hrs. -

RE, STRIKE BY WORKERS OF
STENTON PIPE AND FOUNDRY
FACTORY, UJJAIN
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RE, NON-AVAILABILITY OF YARN
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SHRI P. G. MAVALANKAR
(Ahmedabad): On a point of order.
To thig very matter I had invited your
attention two days back, but you were
pleased to decline your perinigsion.
May I know how is it that the same
matter has been allowed to be raised
today?

MR. SPEAKER: It is right, the hon.
declined my
not

permission. . (Interruptions) 1 do
followhowitisanewmethod

SHRT ATAL BIHARI VAJPAYEE
(Gwallor) : Government has taken over
distribution of yarn, but yarn ‘ I8 nm
-1 went to Moradnagar..



